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., BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
( 5] PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 646 of 2025

~=l=IN THE MATTER OF:

RUPESH KUMAR & ORS. ...APPLICANTS

VERSUS

STATE OF UTTAR PRADESH & ORS. ...RESPONDENTS

RESPONSE ON BEHALF OF UTTAR PRADESH POLLUTION
CONTROL BOARD

I, Rajendra Prasad, S/o. late Shri Vishnu Ram, aged about 58
years, Regional Officer, Uttar Pradesh Pollution Control Board,

Meerut, U.P. do hereby solemnly affirm and declare as under:

1. That | in the abovenoted capacity, am well conversant with
the facts and records of the present case, hence am

competent to swear this affidavit.

2. That the abovenoted matter came up for hearing on
23.12.2025 when this Hon’ble Tribunal pleased to issue the

following directions:

“6. In view of the averments in the application, we
consider it appropriate to have response of (1) State
of Uttar Pradesh through Principal Secretary,
Environment, Forest and Climate Change,
Government of U.P. (2) District Magistrate, Meerut (3)
State Wetland Authority, (4) District Wetland

A



Committee, (5) Divisional Forest Officer, Meerut (6)
Uttar Pradesh Pollution Control Board (UPPCB)
through Member Secretary who are impleaded as

respondents No. 1t0 6.”

. That pursuant to the said directions, present response is
being filed on behalf of U.P. Pollution Control Board.

. That an inspection of the pond in question was carried out
by the officers UPPCB, Meerut on 22.01.2026.

. That during inspection of the pond it was found that the
plastic waste were floating therein and at the sides of the

pond plastic and garbage were lying on the vacant land.

. That it was further found that no industrial effluent was
being discharged in the said pond. However, domestic
effluent is found to be discharged into the pond.

It is submitted that the sample of water from the pond was
collected and analysed in the laboratory of U.P. Pollution
Control Board, Meerut wherein pH 7.56, BOD-18.0 mg/I,
COD-960 mg/l, Suspended Solid-64 mg/l, Dissolve Solid-
462 mg/l, Total Solid — 526 mg/l were found. Copy of
inspection report is being enclosed herewith and marked as

Annexure-1.

. That thereafter the Regional Officer, U.P. Pollution Control
Board sent a letter dated 28.01.2026 to the Executive

Officer, Nagar Panchayat, Karnawal, Meerut enclosing
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therewith copy of inspection report dated 22.01.2026 and
requested him to take speedy action for protection of the
pond. It was further requested to take action as per order
dated 06.11.2025 passed by this Hon'ble Tribunal in O.A.
No. 929 of 2024, National Green Tribunal Vs. State of U.P.
& Ors. Copy of the letter dated 28.01.2026 is being

enclosed herewith and marked as Annexure-2.

The above facts are being placed for kind consideration of this

-

DEPONENT

Hon'ble Tribunal.

VERIFICATION
I, the abovenamed deponent do hereby verify that the contents of

above affidavit are true to my knowledge. No part of the same is
false and nothing material has been concealed therefrom.

VERIFIED ON THIS THE 31%' DAY OF JANUARY, 2026 AT
MEERUT, U.P.

T

e
DEPONENT



HP
Placed Image


Anney —|

o i ERa afiaRer § AR 3M0Y0 Wo— 646 /2025, WU FAR @ A AN ST LY
SRR T 3 TR SR R 23.12.2025 B Wt o

geffa ae § ulRa oW f@id 23122025 & w9 # fAaie 22012026 BT

SERRGa] gR1 wrehy FRer fdar war) s feag 8-

1.

/

N4

Tefifd dremd TR GURa— SRAAE, TEHie— e, WHue— 3 @l i F @
T 199 & g 99 W (AW® 29.106670, 77.525377) Rera & K@ e5wd 5.2607
2RW 2| R e A gl § @iRed aw v 2| e @ AR @l 9t w
FE-PE TIREH, BT BIBE BT AT § | BTG Her= & |

qeE H quf W @RI TR YA SRAE DI TS BT ERe), Soyare fFRarRa srar
i

e # sl f ofenfie / aaafye wfiem o1 Soar fPrariRa 78 g 2
fRlevr @ wHg demE | Wa &1 T (e fea man | e § agueer
WIS AW Yeaa e U f-pH- 7.56, BOD- 18.0 mg/l, COD- 96.0 mg/l,
Suspended Solid- 64 mg/l, Dissoleve Solid- 462 mg/l, Toatal Solid- 526 mg/l
(e s de) '
T B AR H e weue @ gieTd ®IE eriaEl nifd wE # |

HID SfRHRT ERT qd # 070 W—325 /2015, HHcl WA eHA RYg AT g9 ARG
WER 7 34 GiRka qIRT Iy e 18.11.2020 & rqurer A “arermal, st o
Al @ gvifas SRt e fPreuw g el sono wguer FriE @€ g
AR @1 T 8, S & http:eeupecp.in.wetlandmgmtplan.aspx W Suerar €|
aam%mmﬁfﬁwrm%ﬁwm%u

TIE &7 DY AT |

o WIReD e B TGS |

A # I W-TqaR B GHTS |

T H e are A W SR/ Wiel @ R |

"-rrz
\_//G?ﬁaa"aﬁ%ﬁ?ﬁmaﬁ?gmﬁ WOTE T SR B SR P e S SR
BT |

FUTR HO TEA R AfRwRer § U Rred v3 § aee A e 7 a6 s @
Wamwwm@mwmzﬁmﬁwmﬁqm
RGN, TR UAEhG— FRAEE, F9e— WS B uF Uie fea s sfa 8@y

HRAT G TEIA B |

(af ) (!ﬁﬁmmﬁm)

% R arferger ABTIS ggtaver ifar

12



P00 Rhinh Hak BRIENE 910N
:..m_.owu.w.wm._m ol
ol Id: : ;
(3) W00 yinwzyt i : i : 7 SO
Eumn.m___.aﬂ_.su«m e i ! ; = . P
U E'879°0EZ Wonma|]. : ) o M I ¥ wEg
£50925'£L sapnyBuor 7 . i, A 2 . ZLZETSLL epybu

SLp901"6Z PRI

SniRn - EREYD FION!
EF'SLSZ0Z-TI-10 AWy
Ww._um.nu.um_.hﬁ_u(.

Wwz'L Aoy’

W g'9ETZ TST 'UOnTAF
BOTSZS LL 3pnutuay

- el L
3 AT

~ o .t!.ﬂ .... :

5 . 2> et

o e rmﬂll...:

A e e e _ iy et . S
e S e o o m o & S AR L a

S S R L i 0 W S



Longilude: 77 525755
evation: 252.2:650.1 m
ccwracy. 3.0m
2imuthz 153 (SE)
itche=7.2° (.87 -

ime: 01-22-2026 1545 %
Nate: 7w T daqnnt

ongitude: 77.526053
levation: 252.2013.7 m
cewacy 2466 m
IAziimuth; 145° (SE)
fich: -6,6° (+1.27)
ime; 01-22-20026 15.47
WWgte: WA TR WIS

tilude: 29.10664 a i ¥ ; il J . * tuda: 28,10667
iLongitude: 77.525378 Jik ; ) e T o T R : 'Longitude: 77525377
\Flevation: 252.2:16,7 m Rl i AR A : Iflevation! 252.2474.1 m
cweey:1.42m { ERRLEX=R Nl SRR AR s e |Accuracy: 235 m
imuth: 155° (SE) o ERp . Azimuth: 72° (E)
Pitch: 0.4 o ; : Pt e ; . iche-g.5% (1,77
e 01-22:2026 16:42 : : ime; 01:22.2026 1541
INOte: TTATOG TR SdTg . R 4 5 > 5 A Note: ey



= REGIONAL LABORATORY MEERUT
ey UTTAR PRADESH POLLUTION CONTROL BOARD 5
—~ Pocket-T, C-3/2, Pallav Puram, Phase-11, Modi Puram, Meerut ..

TEST REPORT: WATER LABORATORY(SURFACE WATER)

Ref no-35507982/Meerut/2026 Date:28/01/2026
1- Sample Loceation: Pond Karnawal

2- District: Mcerut

3- Address: NP Karnawal

4- Sample Source: Pond

S- Type of sample : Surface Water

- Sample Collected By : Anjali Gautam JE & Rohit Yadav JE

7- Odour : Other

- Quantity and Packing : 2- L Plastic Jerican

9- Date of Sample Collection : 22/01/2026

10- Analysis Indented by : RO Meerut

11- Date of sample receipt in Lab : 22/01/2026

12- Period of Analysis : From : 22/01/2026, To : 28/01/2026

13- ULR Number : -

14- Sampling Plan/Ref. No. : UPPCB/RL/MRT/PR/7.4.3

15- Sampling Method Refl. : APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples.

(]

(=]

S.N. Parameter Unit Results Detection Range
1 pH, at 25 °C APHAZ24th Ed.4500-B: 2023 B 7.56 02-12
Turbidity, APHA24th Ed 2130B N.T.U 24.8 1-500NTU
=, Colour, APHA 24th Ed. 2120B: 2023 Hazen 20 5-10000 Hazen
\u
ﬁ&\ductivity, APHA 24th Ed. 2510B :2023 pS/em 860 0.1-10000 pS/cm
2 Eua}s}gded Solids , APHA 24th Ed. 2540 D mg/l 64 5.0 -10000 mg/!
,\Wgaﬁ_ uspended Solids dried at 103-105 °C
| 2023
Dis J}hved Solids, APHA 24th Ed. 2540 C mg/l 462 5.0 -10000 mg/I
Tofd) Dissolved Solids dried at 180 °C 2023
r
P Abotal Solids, APHA24th Ed2540B: 2023 mg/l 526 5.0 -15000 mg/l
Hardness, APHA 24th Ed. 2340 C EDTA mg/l 360 10.0 -5000 mg/1
Titrimetric Method 2023
9 Calcium, APHA 24th Ed. 3500Ca-B:2023 mg/l 250 10.0 -1000 mg/I
10 | Magnesium, APHA 24th Ed 3500Mg B: 2023 mg/l 110 10-1000 mg/I
11 | BOD, 3 days at 27 °C IS 3025 (Part 44): 1993 mg/l 18 1.0 -1000 mg/I
12 COD, APHA 24th Ed. 5220 B Open Reflux mg/l 96 4.0 -1000 mg/l
Method 2023

*Non-NABL Parameters.

Mot : | The results in the Test Repenrt relate oaly to the items fested: 2, The repont shall aot be reproduced-except in full, without the writien permission of laboratory. 3, The test eport pertains to the sample as

received in Lab

Remark:* - NA

Page No.:Page 1 of 4
Issued by: QM

lUPPCB!RLI'?.S.Z Issue No.: 01 Issuc Date:22.04.2023
Amendment No.:01 Amendment Date.:16,12.2024 |Approved by: TM




Analysed by

[Akhilesh Kumar Gautam(JRF)]

Authorized by

Rajendra Prasad (RO)

=

Issue No.: 01

.UPPCB/RL/?.E.Z
Amendment No.:01

Digitally signed by
RAJ EN D R RAJENDRA PRASAD

Date: 2026.01.28
A PRASA 18:30:04 +05'30

Regional Officer

lIssue Date:22.04.2023 [Page No:Page 2 of 4
Amendment Dalc.:lﬁ.]2.2024]1\]101'0"‘»‘*1 by: TM w
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== REGIONAL LABORATORY MEERUT
— UTTAR PRADESH POLLUTION CONTROL BOARD

Pocket-T, C-3/2, Pallay Puram, Phase-1I, Modi Puram, Meerut

TEST REPORT: WATER LABORATORY(SURFACE WATER)

Ref no-35507982/Meerut/2026 Date:28/01/2026

1- Sample Location: Pond Karnawal

2- District: Mcerut

3- Address: NP Karnawal

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Anjali Gautam JE & Rohit Yadav JE
7- Odour ; Other

8- Quantity and Packing : 2- L Plastic Jerican

9- Date of Sample Collection : 22/01/2026

10- Analysis Indented by : RO Meerut

11- Date of sample reccipt in Lab : 22/01/2026

12- Period of Analysis : From : 22/01/2026, To - 28/01/2026
13- ULR Number : - .

14- Sampling Plan/Ref. No. : UPPCB/RL/MRT/PR/7.4.3

I5- Sampling Method Ref. : APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples.

- 1"\1\ Parameter Unit Results Detection Range

Note ¢ | Wl‘;w!b -.u.e st Report relate only 1o the items tested: 2. The repont shall not be reproduced-except in full, without the written permission of laboratory, 3. The test feport pertains 1o the sample as

TN

h--- --"' .-

Analysed by
[AKhilesh Kumar Gautam(JRF)]

Authorized b
e, RAJEN DR Digitally signed by
' RAJENDRA PRASAD
Rajendra Prasad (RO) A PRASAD ?Q‘ﬁ-ﬁ?fb?ﬁ
Regional Ofticer

Page 3 of 4
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Water Quality Criteria

18

P
Designated-Best-Use Class of water Criteria
Drinking Water Source without conventional A Total Coliforms Organism MPN/100ml shall be 50 or less
treatment but after disinfection __pHbctween 6.5 and 8.5
Dissolved Oxygen 6mg/l or more
Biochemical Oxygen Demand § days 20 °C 2mg/l or less
Outdoor bathing (Organised) B Total Coliforms Organism MPN/100ml shall be 500 or less pH
between 6.5 and 8.5 Dissolved Oxygen Smg/l or more
Biochemical Oxygen Demand § days 20 °C 3Img/l or less
Drinking water source after conventional d C Total coliforms Organism MPN/100m! shall be 5000 or less
treatment and disinfecti _pH between 6 to 9 Dissolved Oxygen 4mg/l or more
i disinfection Biochemical Oxygen Demand 5 days 20 °C 3mg/1 or less
Propagation of Wild life and Fisheries D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
= Free Ammonia (as N) 1.2 mg/l or less
Irrigation, Industrial Cooling,Controlled Waste E pH between 6.010 8.5
disposal Electrical Conductivity at 25 °C micro mhos/cm Max.2250
Sodium absorption Ratio Max. 26
Boron Max. Zmg/1

Source: http://www.cpeb.nic.in/wqstandards/

Page 4 of 4
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fawa: =0 wsha eRa arfdyawur, 5 Reeh § AR 0.A. No. 646/2025 Rupesh Kumar and Ors.
Vis State of Uttar Pradesh and Ors. ® IR 3Ma¥ fRATH— 23.12.2025 & IFUT @ 7T
all

ARGy,
U SW fAwas Mo sy eRa aifewer, 75 fReeh 3 9IR™@ 0.A. No. 646/2025

Rupesh Kumar and Ors. V/s State of Uttar Pradesh and Ors. ¥ 9IRA 3meyr fedAid— 23.12.2025
(eragfy ga) & v e 8-

"...4. Prima facie the averments made in the application raise substantial questions relating to environment
arising out of the implementation of the enactments specified in Schedule-I to the National Green
Tribunal Act, 2010.

5. It may be observed here that in O.A. No. 929/2024 titled as National Green Tribunal Vs. State of U.P and
others this Tribunal has, vide order dated 06.11.2025, already issued directions regarding removal of
encroachments from ponds reported to be partially or completely encroached upon and
restoration/rejuvenation of all the ponds in District Meerut.

6. In view of the averments in the application, we consider it appropriate to have response of (1) State of
Uttar Pradesh through Principal Secretary, Environment, Forest and Climate Change, Government of
U.P. (2) District Magistrate, Meerul (3) State Wetland Authority, (4) District Wetland Committee, (5)
Divisional Forest Officer,'Meerut (6) Uttar Pradesh Pollution Control Board (UPPCB) through Member
Secretary who are impleaded as respondents No. | to 6.

7. The Registry is directed to prepare and attach memo of parties to the application.

8. Mr. Bhanwar Pal Singh Jadon, Advocate has appeared and accepted notices on behalf of respondents
no. I to 5.

9. The Registry is directed to issue notice to respondent no. 6 along with copy of the original application
and documents attached with the same.

10. Responses by the respondents no. 1 to 6 may be filed within four weeks giving details of action taken
with respect to the pond situated within the area of Nagar Panchayat, Karnawal, District Meerut, which
is subject matter of the present application, in compliance of order dated 06.11.2025 passed by this
Tribunal in O.A. No. 929/2024 titled as National Green Tribunal Vs. State of U.P and others.

11. List on 04.02.2026 for further consideration...."

SWRIG P 9 ¥ TR OG- FATA, TI95— 3Re 7 R arema a1 e 39
Fafag wWR ¥ fRATH— 220¢.2026 @1 frar war| Frlleror s v e @ o @) Rvewo
e &1 gty e €| Fleror smenr i g WU W e WM R g Sfefad 1
o Iy g ifdaror, ¥ el grr alovo— 920 /2024 ¥ wilka fvfa famid— 06.11.2025
(Bramafy <o) 3 SFTR— iRe @ et @ W R T frde @ s a3
amefra forar T forar 2

09030

e qEred -~ AM—124). fpfr @vs Ml TR, eaTH—226010 Sovo)



12 - 20

—

3y #io T R aftreeor, 7 R § Aifdra ahogo Ho— 646 /2025 F Soeirad
TR YIRIG— BRATE, TG~ WS § Ry dree & WREvT ¥ @Rd avas sriard) ud
"o HfereRer & FAVATIER I FRA ¥ SRRASET TR W R meey, 316
U4 3 Doy B YA I T B &Y |

Hel d— IWRIGTTAR |
<
Ty -
(frore yTe)
&= e
yfaferf—

1. Rrenferem w@iey, /e a1 7o Wy wRa aflex, 92 et grr TIRA Saq
MY fATPH— 23.12.2025 Td 06.122025 B MY FT BIANR G X IIRITT
WY H Aaege A 5 9 vd el B AERE R o @ Ry
afeq ufta |

2. T TR AR (ger-3), SoWo WU PR 1S, e @1 waeef ey

i |
T~
& il
7

A qeEared o~ AM—12,9). Ry wos it TR, sRaTH—226010 S0Y0)



